
THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, N4IZORAN4 AND ARUNACHAL PRADESH)

NO. HC. Vtt-O7 199130021A

From Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Shri Mahendra Kalrta,

Drstrict & Sessions ludge,
Udalguri. U^

Ct'i'April, 2023

Sub:

Ref:-

Dated Guwahati, the

Station leave permission.

Your letter No. DJ(U) 1698 dtd 03.04.2023

Sir,

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with the official vehicle, at own cost,
from the evening of 06.04.2023, till the morning of 10,04.2023, has been

granted. Further, the Chief ludrcial Nlagistrate, Udalguri and in his absence the in-

charge Chref Judrcial lvlagistrate shall remain in charge of your Court and office during

your a bsence.

Yours fa ithfully,

9L1-
RAR VIGILAN EE I

Memo NO,HC.VII-07 /99/3OO3/A dated osloq 12.3.

Copy to

The Project l4anager, Gauhati High Court.

JT. REGIST

4-


